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Shri P. C. Borooah: Does it indi-
cate that all efforts of the Govern-
ment to restore peace in Nagaland in-
cluding the efforts of Rev. Michael
Scott have proved futile?
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Shri Hathi: We cannot say that
efforts are futile. But we are taking
steps to tighten it.

(ii) REPORTED BREAK DOWN OF MILK
SUPPLY BY DELHI MILX SUpPpPLY SCHEME.

Mr. Speaker: There is another Cal-
ling Attention Notice about the milk
supply scheme. I learn that it is a
statement which covers four or five
pages. I will take it at 5 O’clock.

Shri Indrajit Gupta: Can we ask
questions then?

Mr. Speaker: I will allow that.

Mr. Speaker: The statement might
be laid on the Table so that Members
might put questions.

The Minister of State in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): I beg to lay the state-
ment on the Table of the House.
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Shri Nath Pai (Rajapur): 1 am not
interrupting the proceedings, but may
I submit that I have not got any re-
ply from you. There may be some
failure of communication. It is with
regard to my Calling Attention Notice
about the strike of the employees in
the Free Press Journals, Bombay. For
the other Calling Attentiun Notices, I
got the reply that they have been
disallowed, But in this case no reply
has been received.

Mr. Speaker: I will just convey to
him.

Shri Nambiar (Tiruchirapalli): It
should also be taken up in the even-
ing the Free Press strike anq the
Calling Attention Notice thereon.

Mr. Speaker: I cannot promise. Let
me first find out.




